Rt &, $ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

.5, -31.Te1.-31.-31012025-26064 8
CG-DL-E-31012025-260648

SFATYTIT
EXTRAORDINARY

AT | 1—Evs 4
PART I11—Section 4

TR & THTIAT
PUBLISHED BY AUTHORITY

. 86] 7% feeeht, geeufaar, s=adt 30, 2025/ 919 10, 1946
No. 86] NEW DELHI, THURSDAY, JANUARY 30, 2025/ MAGHA 10, 1946

T @1 AT 3 ATF T

Fgg=AT
TE faedt, 29 SadY, 2025

. &. 12015/05/2021-R[Q. - @2 AT AT ATF Atetaw, 2006 (2006 F1 Heaiw 34) i

W10ﬁw-m5%ma¢%ﬁm45%wﬁm9ﬁ%ﬁwmm U T @) e 37

TAT T ATA & TS99, AT, 90 3, < 4, fri%—rrﬁﬁozsfwi 2021 T THTAT
aﬁa?ﬁmmqﬂwﬂ 12015/05/2021-7T # FreforRaa Teiver 2 2, i, -

ot

1. %9 94T 18, 44, 56, 64, 65, 113, 121, 122, 123, 133, 134, 146, 159, 171, 176, 185, 197 =<
205 =T fa=rriua B s |

2. FF " AT 221 F are Aeferfaa gfafeat gatea wtad | ofd: sariea it Srost, s -

—_—y CIGAEERE I R RIL RIS IR 1T
s99o | T TftaT fAdia aarasHT
ST FAHIT Fglerd qrgae frfiee, 74t gag

223 | it vH. g

774 G1/2025 @)



THE GAZETTE OF INDIA : EXTRAORDINARY

[PART I—SEC.4]

224 | At T3 AT

Teved AT wTEde fofiee (%2 @fdw), gavmane
225 | T TT&T AT orAT

AT FHISEIS HASTHE FIAEST [ATHE — TAHIUHAUA Fed, TaT Has
226 | FAT At T

e S yrzae fofiee, 39
227 | AT e TEE
228 | T STt ortw

fava weTferfepes (2T wreae s, de
229 | TAT &I

AifhfEeshes Teffeae Aeaen uATiofeswa o= yrzae fofies, 92 et
230 | T TH. AT

THUHTH de qiaas grae foiffes, 3%
231 | f AYe AEaHH TEw

AT S forfies, sreueTaTs
232 | AT ST AFaTT

SIS T F farfiee, e
233 | A1 T fig v

LT G TAELTAT, TiSrans
234 | AT ZHAAT THALTSL

LT AT TERA ATAasT TTEde foffHee, Sae
235 |t Aifgd @wfT

TLHT UATA TR HiaasT qrzae forffes, g
236 | =t stfre fe

[enN o o

TS UATIIEHS Aaieesl (Tast) Ureae forfies, faeeh”;

3. Feferfaa wfafeat @afaq wtaw # i@ gfaearioa it ST, s -

#.9. gTer AT A T RTLTET FT ATH
so7 | =t Srer gaE s

T IAaad Aaiedis grzae fofwes, sgaaEne
34 | T THS TATANTE T




[9TT HH—=vE 4] T T TSI © T 3

T[T S¥edd YTgae [AHee, TEHaTar

51 %ﬁlﬁszr TIHRATL
STFT THIA Faled Yrede forfies, 941 Jas

112 | = fF U efime

113 | o faer o U

139 | =1 aregeTT

167 | o7 T AXTATE TS0
TASIS T T forfaee, amee

176 | AT areiETest oftewiae

200 | T TS Ao
-3y s yrgae forfaee, s

ST FHATAET T, T HIAHI SATSRT

[F=Tae-111/4/21471./943/2024-25]

feoqur: W& srfeEaT IR & TS, SETEen, 9N 3, @< 4 # feeEar §edr w. €. 12015/05/2021-
FU, faT® 02 AT, 2021 FIRT THRIAT g ofF 7 ifaq erree Afeg=mr dear 1.4, 12015/05/2021-
Fu, AT 29 AT, 2024 F ATEAH | AT TS oA |

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
NOTIFICATION
New Delhi, the 29th January, 2025

F. No. 12015/05/2021-QA. — In exercise of the powers conferred under sub-section 5 of section 10 read with
section 45 of the Food Safety and Standards Act, 2006 (34 of 2006), the Food Safety and Standards Authority of India
hereby makes the following amendments in the notification number F.No. 12015/05/2021-QA published in the
Gazette of India, Extraordinary, Part 11, Section 4, dated 2" July, 2021, namely: -

In the table,

1. Serial number 18, 44, 56, 64, 65, 113, 121, 122, 123, 133, 134, 146, 159, 171,
176, 185, 197 and 205 shall be omitted;

2. After serial number 221, the following entries shall be inserted in respective columns namely: -
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S. No. Name of the Food Analyst & Laboratory

“222 |Ms. Sangita Vinit Talavadekar
Dr. Amin Controllers Private Limited, Navi Mumbai

223 |Mr. S. Murugesan
Global Lab & Consultancy Services LLP, Salem

224  |Mr. Ravi Nampally
Intertek India Private Limited (Food Services), Hyderabad

225 |Ms. Radha Subhash Sharma

National Commaodities Management Services Limited - NCML Labs, Navi Mumbai

226 |Ms. Deepika Garg

Pious Laboratories Private Limited, Indore

227 |Ms. Miruthula S K
Scientific Food Testing Services Private Limited, Chennai

228 [Mr. Joby Thomas

Shiva Analyticals (India) Private Limited, Bengaluru

229 |Ms. Rupa Rani
Sophisticated Industrial Materials Analytic Labs Pvt. Ltd., New Delhi

230 [Mr. S. Balaji
SMS Labs Services Private Limited, Chennai

231 [Mr. Vipul Mahendrakumar Raval
Vimta Labs Limited, Ahmedabad

232 |Ms. Avanee Macwan
NDDB CALF LTD., Anand

233  [Mr. Surender Singh Raghav
National Food Laboratory, Ghaziabad

234 |Ms. Hemalatha Basavaraju
Eureka Analytical Services Pvt. Ltd., Bengaluru

235 [Mr. Mohit Tyagi
Eureka Analytical Services Pvt. Ltd., Sonipat

236 [Mr. Abhishek Mishra
Standard Analytical Laboratory (ND) Private Limited, Delhi”;

3. The following entries shall be substituted in respective columns namely: -

S. No. Name of the Food Analyst & Laboratory

“27 Mr. Priyesh Hasmukh Amin

Accurate Universal Laboratories Private Limited, Ahmedabad
34 Mr. Hemal Ratishbhai Darji

Gujarat Testlab Private Limited, Ahmedabad
51 Mr. Mukesh Raikwar

Dr. Amin Controllers Private Limited, Navi Mumbai
112 Mr. P S Dheenan

Nawal Analytical Labs India Private Limited, Krishnagiri, Hosur
113 Mr. Dinesh Kumar L

Global Lab and Consultancy Services LLP, Salem
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139 Mr. Balakrishnan

Nawal Analytical Labs India Private Limited, Krishnagiri, Hosur

167 Mr. Hriday Bharatbhai Darji

NDDB CALF LTD., Anand
176 Mr. Parthasarathi Srikanthan

Global Lab and Consultancy Services LLP, Salem
200 Ms. Neeraja P N

Geo-Chem Laboratories Private Limited, Aroor”

G. KAMALA VARDHANA RAO, Chief Executive Officer
[ADVT .-111/4/Exty./943/2024-25]
Note: The principal notification was published in the Gazette of India, Extraordinary Part Ill, Section 4, vide

notification number F. No. 12015/05/2021-QA dated 2" July 2021 and last amended vide notification number
F. No. 12015/05/2021-QA, dated 29" July, 2024,
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